HARYANA VIDHAN SABHA

14th Legislative Assembly
Budget Session 2023

List Of Business
17 March 2023
11:00 AM

1. OBITUARY REFERENCES.

M
A MINISTER to make reference to the deaths of the late:-

Shri Bhupinder Chaudhary, former Member of Haryana Legislative Assembly.
Shri Satish Kaushik, a noted Actor.

Martyrs of Haryana.

Others.

N w0 NN -

2. QUESTIONS.

(1) Questions entered in the separate list to be asked and answers given.

3. CALLING ATTENTION NOTICE.

M
Calling Attention Notice No. 13

regarding status of the report of SET constituted to investigate the liquor scam in the
notice given by Shri Abhay state during the Corona pandemic & lockdown period.
Singh Chautala, MLA

Calling Attention Notice No.
57notice given by :-
Shri Neeraj Sharma, MLA, The Hon’ble Member may also ask a question at the time of discussion on the Calling

Attention Notice No. 13.
clubbed with Admitted Calling

Attention Notice No. 13.

PRESENTATION OF REPORT F THE DEPARTMENTALLY RELATED STANDIN



COMMITTEES ON THE DEMANDS FOR GRANTS ON BUDGET ESTIMATES FOR THE
YEAR 2023-2024 THROUGH NEVA PORTAL.

1
® THE CHAIRPERSON OF THE STANDING
1. COMMITTEE ON PUBLIC
ADMINISTRATION AND GOVERNANCE
COMMITTEE

to present the Report of the Standing Committee on Public
Administration and Governance Committee on the Demand Nos. 1,
2, 3 and 4 for Grants on Budget Estimates for the year 2023-2024.

2
THE CHAIRPERSON OF THE STANDING  to present the Report of the Standing Committee on Law & Order and
2. COMMITTEE ON LAW & ORDER AND Security on the Demand No. 5 for Grants on Budget Estimates for the

SECURITY year 2023-2024.

)
THE CHAIRPERSON OF THE
3. STANDING COMMITTEE ON

FINANCE

to present the Report of the Standing Committee on Finance on the Demand
Nos. 6 and 7 for Grants on Budget Estimates for the year 2023-2024.

4)
THE CHAIRPERSON OF THE STANDING to present the Report of the Standing Committee on Agriculture and
4. COMMITTEE ON AGRICULTURE AND Natural Resource Management on the Demand No. 10 for Grants on

NATURAL RESOURCE MANAGEMENT Budget Estimates for the year 2023-2024.

)
THE CHAIRPERSON OF THE STANDING to present the Report of the Standing Committee on Food and
5. COMMITTEE ON FOOD AND Cooperative Sector on the Demand Nos. 11and 16 for Grants on Budget

COOPERATIVE SECTOR Estimates for the year 2023-2024.

)
THE CHAIRPERSON OF THE STANDING to present the Report of the Standing Committee on Human Development
6. COMMITTEE ON HUMAN DEVELOPMENT and Social Welfare on the Demand Nos. 12, 13, 14 and 15 for Grants on
AND SOCIAL WELFARE Budget Estimates for the year 2023-2024.

)
THE CHAIRPERSON OF THE STANDING to present the Report of the Standing Committee on Infrastructure
7. COMMITTEE ON INFRASTRUCTURE Development on the Demand Nos. 17, 18 and 19 for Grants on Budget

DEVELOPMENT Estimates for the year 2023-2024.

(8
to present the Report of the Standing Committee on Regional
Development and Local Self Government on the Demand No. 20 for

THE CHAIRPERSON OF THE STANDING
8. COMMITTEE ON REGIONAL DEVELOPMENT

Grants on Budget Estimates for the year
AND LOCAL SELF GOVERNMENT

2023-2024.



BUDGET FOR THE YEAR 2023-2024.

(1) GENERAL DISCUSSION on the Budget Estimates for the year 2023-2024.

LEGISLATIVE BUSINE

M
(i) (Bill for introduction, consideration and passing)
0]
to introduce the Haryana Appropriation (No. 1) Bill;
The Haryana o ) )
o A to move that the Haryana Appropriation (No. 1) Bill be taken into
Appropriation . .
. MINISTER consideration at once;
(No. 1) Bill, 2023
Also to move that the Bill be passed.
2

(i) (Bills to be introduced)

0]
The Haryana Municipal Corporation A to introduce the Haryana Municipal Corporation
(Amendment) Bill, 2023 MINISTER (Amendment) Bill;
(i)
to introduce Pandit Lakhmi Chand State University
) . . . of Performing and Visual Arts, Rohtak
Pandit Lakhmi Chand State University of (Amendment) Bill;
Performing and Visual Arts, Rohtak (Amendment)
) MINISTER
Bill, 2023
(iii)
The Haryana Development and Regulation of A to introduce the Haryana Development and

Urban Areas (Amendment) Bill, 2023 MINISTER Regulation of Urban Areas (Amendment) Bill;



. Rajender Kumar Nandal,
Chandigarh-160001,
Secretary

Date:16/Mar/2023
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